
File Nol wws/znw-NCLTW fiffi WW ‘MTIONAL COVII'AVV LAW TRIBUNAL

6" Floor. Blockrl
cGu Complex.Lodh1Road,
fi’ ERR/New 1)»th 110005

WM Dated: 22"“ Ocluber 2015

ORDER
There shall be Special Bench at Kolkma from 13 11 ZUI‘) lo lilljtll? to attend the

munch liqed helium shn [man K.Rl Memher (Judicial) and shn Halish Chanda San \Iember
(1 echnlcxl) “\D Spcclal Bench shall comprise of‘

pee 1 Bench at V 1 K In

iri Jinan K R. Member (Judicial)

The Cimsilluilim nrRench ,- per xecumi 419 (3)1:flhc Companies Act. 2013

llll; is in madlficatlon of Order of men number daied 25.72019 lmm 1‘: ll 20“) to
1511101901113

(Shivmm)
Regisirar, NCLT

Telephone: 24363451

Tlllkmum ul|h \he hppmxal ul‘Him'ble Preudenl. NLL 1,

Cap!
P s in Hun'ble madam Nullmml nymph", l m Tnbunnl. Ne“ Delhi
lloh‘ble Membus. National Company um Tribunal
011' ers ol‘N 'nhhl Company 1;“ Tribunal, Prmuphl Bench New DelhiKolkm \lumhal’
(Therm/4| Alimcdalmd Allahulmdlfiunguluerhalidigarh’Guuahail’Hydembad.

4 FSlaJuinISecremry (Sh.(lynncsmwrKumarSlnglI)Mlnlsm’ofCorpomie Allhlrs.Nc\~
Dclhl.

5 VCLI web silc anic: 130ml.
b [be lllsliulm ol Chanued A hummus m lmlihl lml Nam Delhi.
7 111: lns‘lmm olCompmyu mum nl‘lndla, ICSl. House 221 nsilnllional Area. Lodhi

Road. New Delhi 7 110003,
8 The lnsfitule of cm AccoililLanls allhala.c1le Bhavmn, 3 lnsmuvioml Area, Ludhi Road,

\Ic» Delhi 110003
9 Commie La“ Advise 158 UasmanclaVc Pnlamkond Nev. Delhi-110057
10 Taxman Allied Schiccs Ltd" 59/32. No“ Rolllak Road Delhi.
11 TheAll lhdlhRepontroL Lm 1 31-1.). '11 Black. Delhi “1;waan Delhi.
12 Bar Cuilnall. \Ieu Delhi ’Munibal
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